Annexure — 9
Name of the corporate debtor: M/s Gupta Exim (India) Private Limited; Date of commencement of CIRP: 29th October,2019; List of creditors as on: 31st January, 2021
List of Creditors (Other than financial creditors and operational creditors)

Details of claim received Details of claim admitted Amount
Amount of
Amount Amount of of any Amount claim
Name of Identification covered Amount Whether f mutual of claim .
. i ntingen nder Remarks, if an
creditor No. Date_of Amount claimed Amount _of claim Natu_re by covered by related co ': 1gent dues, that not u_]ge _ emarks, if any
receipt admitted of claim . claim mav b dmitted verificatl
security guarantee party? ay be a e on
interest set- off
Highrise Buildcon
Private Limited GE/F001 16-09-2020 24,42,46,750.00 24,42,46,750.00 Others NIL NIL NO NIL NIL NIL NIL N/A
Dee Kay Buildcon
PVt Ltd. GE/F002 29-09-2020 2,78,55,261.00 2,78,55,261.00 Others NIL NIL NO NIL NIL NIL NIL N/A
Total 27,21,02,011.00 27,21,02,011.00
Sd/-
Vivek Raheja

Resolution Professional of
Gupta Exim (India) Pvt. Ltd.
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